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INTRODUCTION 

1 _Balwant Smgh Chairperson of the Committee on the Welfare of 
Scheduled Castes, Scheduled Tribes and Backward Classes, having been 
authonzed by the Commuittee m this behalf present this Report on the 
reservation/representaiion of Social Welfare Department, Education 

Department, Local Bodies Department, P W (B&R) Department and Health 
Department and action taken by the Government on the recommendations as 
contained m 15 Fortieth Report of the Commuttee on the Welfare of Scheduled 
Castes, Scheduled Tribes and Backward Classes 

The Committee examuned the Admustrative Secretanes of various 
Departments referred to पा the Report Accordmgly the Report 15 based on the 
rephes furnished by the departments/autonomous bodies, explanations and 
clanfications received during dehberations and further observations/ 
recommendations made by the Cominittee ता this behalf The paragraph(s) 
recommendations(s) which have not been included पा this Report have been 
dropped/disposed of by the Commuttee after fully satisfying themselves 

A bnef record of the proceedings of each meetmg has been kept 
separately in the Haryana Vidhan Sabha Secretariat 

The Committee wishes to express their thanks to the Admunistrative 
Secretaries of Departments referred to m फिट Report and their representatives 
who appeared before फिट Commuttee for oral exammation पा regard to the 
reservation/representation  of Scheduled Castes Scheduled Tnbes and 
Backward Classes 1 the respective Department/autonomous body 

The Committee 1s thankful for the whole hearted and unstinted 
co operation extended by the Secretary/Under Secretary and 115 staff 

——— 

Dated Chandigarh BALWANT SINGH 
The 27" February 2018 CHAIRPERSON
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REPORT 

The Commuttee on the Welfare of Scheduled Castes Scheduled Tribes 
and Backward Classes for the year 2017-2018 was constituted on 25% April 
2017 by the Hon ble Speaker authorized by the House on a motion passed by 
the Haryana Vidhan Sabha i पड sittmg held on 28" February 2017 for 
nommating the Members of the Commrtee and also for appomtng the 
Charrperson of the said Commuttee 

Shn Balwant Smgh ML A was appomted as Chatrperson of the 
Commuttee by the Hon ble Speaker 

The Commuittee held 54 sittings t1ll the date of finalization of the 
Report 

The first meeting of the Commttee held on 8% May 2017 was 
addressed by the Under Secretary who explamed the scope and functions of the 
Commttee पा detail The Chaurperson while thanking the Hon ble Speaker for 
nomnating him as the Chairperson of the Commuttee and 8150 assured that with 
the cooperation of the other Members the Committee will work for IMproving 
the lot of down trodden sections of the society 

The Commmttee selected the followmg Department for exammation 
during the Year 2017 2018 The Commuttee decided that material already 
received from the Department may be placed before the Commttee and the 
material information पी any required for the use of the Commuttee may also be 
called from the concemed Departments 

(छे 508 Welfare Department 

(1) Education Department 

() Local Bodies Department 

(1v) P W (B&R) Department 

है Health Department
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GENERAL RECOMMENDATION OF THE COMMITTEE 

During the year 2017 2018 while examning the various Departments 

the Education Department and Local Bodies Department submt their reply 

very late 16. after lapse of more than half tenure of the Commuttee msprte of 

remmders 1ssued by the Haryana Vidhan Sabha Secretariat as a matter of result 

the work of the Commttee remamed delayed The Chlief Secretary to 

Government, Haryana, has already 1ssued instructions to all departments with 

regard thereto The Commuttee therefore has recommended that the Chief 

Secretary to Government Haryana may agamn take up the matter with the 

Admimstrative Secretanies and 1ssue the directions to sand the replies 1 time to 

this Secretariat 

A 

4\ 

o



3 

IMPLEMENTATION OF RECOMMENDATIONS/OBSERYV 
ATION AS CONTAINED IN THE 40™ REPORT 

The Committee scrutinized the replies submitted by the Departments 
and the action taken on the recommendations/observation of the Committee as 

contamed m पड 11" 13% 14% 15% 16® 17® 23™ 25" 32™ and 39" reports 
The Commuttee noticed that in case where replies were not received from the 
Government and mformation was not expedrted by the Government the 
Government was reminded by फिट Haryana Vidhan Sabha Secretariat The 

Commuttee also orally examined the representative of the Govermnment/ 
concerned department/autonomous bodies for not expediing the required 
mformation with regard to the action taken on the recommendations of the 
Commuttee 

The recommendations/observation which are still outstanding and are 
shown on the followig pages aleng with further observations of the Commuttee 

for implementation



4 

WELFARE OF SCHEDULED CASTES, SCHEDULED 

TRIBES AND 

BACKWARD CLASSES DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 16" May 2017 

asked the Additonal Chief Secretary to Government, Haryana Welfare of 

Scheduled Castes and Backward Classes Department for supplymg a 

Statement relating to the reservation/ representation of Scheduled Castes 

Scheduled Castes and Backward Classes Department, Haryana for the year 

2014 15 2015 16 2016 17 as 1t stood on 31¥ March 2017 withm a fortmght ता 

the prescribed performa 

The Department supplied the reply vide Memo no EA-4/2017/2706 

dated 19 6 2017 and the same was placed before फिट Committee 

The Welfare of Scheduled Castes and Backward Classes Department 

also supplied the Scheme of the Central &Staie Government for the Welfare of 

SC BC Categories which are as under - 

1 Mukhya Mantr1 Viwah Shagun Yojana An amount of 

Rs 41 000 15 provided to the persons belonging to Scheduled Castes 

Denotified Tribes and Tapriwas Jatis living below poverty line and 

Rs 11 000 1०0 all sections of the society living below poverty lme on 

the occasion of marriage of therr daughters and also Rs 11000 to all 

families not included ए BPL list but having land holding up to 

2 5 acres or mcome 1655 than 1 00 lakh pa Widows/Orphan/destitute 

of all sections of the society are given Rs 51000 provided their 

income should not exceed Rs 100 lac pa Rs 31000 15 provided to 

sportswomen (any caste/any mcome who have participated वा at least 

—~ one out of 26 Olympic games 16 Non Olympic games and 

22 tournaments) 

2 Post Matric Scholarship Scheme for Scheduled Castes students 

Scheduled Caste students studymg ता Post Matnic classes are awarded 

scholarship ranging from Rs 230 to 1200 PM under the Government 

of India Post Matric Scholarship Scheme as maintenance allowance 

Besides this the students are also remmbursed compulsory non 

refundable fees provided anmual famuly income of the 

parents/guardians should not exceed Rs 2 50 lacs pa 

3 Post Matric Scholarship Scheme for OBC students- Students 

studymng शा Post Matric Classes are awarded scholarship ranging from 

Rs 160 to Rs 750 pm provided mcome of the parents/guardian 

should not exceed Rs 1 00 lac 

4 Dr Ambedkar Medhava Chhattar Sanshodhit Yojana- To 

encourage the mentorious Scheduled Castes students towards higher 

study scholarships rangmg from Rs 8000 00 to Rs 12 000 00 छ 8. 15 

provided on the basis of marks obtamed 1ए class This Scholarship 15 

also provided to Backward Class students on the 08515 marks obtamed 

matriculation



> 
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Dr BR. Ambedkar Aawas Naveemkaran Yojana An amount of 
Rs 25000 15 bemng given as & grant to BPL families of Scheduled 
Castes//Denotified Tribes and Tapriwas Jatis for reparr of their houses 
which were constructed at least ten years ago and need repair provided 
they have not taken benefit under the scheme of repair of houses from 
any other Department. 

Monetary Relief to the Victims of Atrocities In case शा atrocity 15 
committed upon the member of Scheduled Castes by other than 
Scheduled Castes and for the implementation of Scheduled Castes and 
Scheduled Tribes (Prevention of Atrocities) Act 1989 financial 
assistance ranging from 85000 to Rs 825 lacs 15 provided to 
compensate the victims for Finacial damages hke loss of property 
grievous hurt murder rape and teaporary & permanent 
mcapacitation are provided 
Mukhyamantr1 Samapk Samrasta Antarjatiya Vivah Shagun 
Yojana In order to promote communal harmony 1nter caste 
marnages are encouraged Under this scheme both the spouses should 
be citizen of India and one of the spouse should be Scheduled Caste 
and he/she should be a permanent resident of Haryana State An 
amount of Rs 1 01,000 15 provided 85 mcentive to the marmed couple 
Legal Aid- Under this scheme Legal Assistance of Rs 11000 00 15 
provided to Scheduled Castes persons who are fighting a legal battle 
for protection agamst explortation by landlords and ejectment from 
land हॉट 

Debates and Seminars for removal of Untouchability- To sensiize 
the Scheduled Castes community पा respect of the cases of atrocity 
under Prevention of Atrocrty Act 1989 District level debates and 
seminars are organized Trammng workshop for police and pubhc 
prosecutors are also organized and Rs 10 000 has been provided under 
this scheme 

Encouragement Award to Panchayats Panchayats for therr 
outstandng work i the field of development and welfare of 
Scheduled Castes are awarded with 50 000 The villages havmg 
maximum population of Scheduled and have participated m 
Swachh Bharat Abhiyan are ehigible for this Award 
Fmancial Assistance to Insttutions/Societies belonging to 
Scheduled Castes and Backward Classes- To construct/repair/ 
renovate the building and purchasing the material for hibrary 
computer etc for commumty/social/educational purpose financial 
assistance of Rs 2 00 lacs 15 provided 
Centrally sponsored scheme of Pre-Matric scholarship to the 
children of those nvolve cleaming and prone to health Hazards 
Centrally sponsored scheme of Pre Matric scholarship to the children 
of those mvolving cleaning and prone to health Hazards The 
Scholarship under the scheme 15 bemng provided to the children of 
those who are engaged m cleaning and prone to health hazards 
programs studding i 1% to 10 classes at the rate of Rs 110/ PM as 
scholarship for ten month and amount of Rs 750/ as annual adhoc 
grant n addition to this an amount of Rs 700/ per month as 
scholarship for (लि months and adhoc grant of Rs 1000/ per annuam 
1s arpvided to the hosteller students
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Up gradation of Ment of SC and ST students It1s a 100 percent 

Central assistance scheme for arrangmng coaching for SC/ST students 

studymng पा class 9™ 10 12% Under this scheme special coachmg 15 

provided to prepare students for competitive examihations for access 

to professional courses The mamn objective of this scheme 15 10 

upgrade the merits of SC/ST students by providing facilities for all 

round development through education m Residential School 

Presently this scheme 15 runmng 10 छाए Mad Bhagwat Geeta Senior 

Secondary School Kurukshetra 

Financial assistance for higher competitive entrance exammuations 

to SC and BC candidates through private mstrtutions- The aim of 

this scheme 15 to provide free coachmg to SC and BC asprrants to 

prepare themselves for varous competitive/entrance exams such 

as Cmvil Services Exam Banking/ Railway/SSC /HTET /CGL 

and NEET/JEE etc The mcome ceiling under the scheme 15 

Rs 250 lacspa 

Babu Jagpvan Ram Chhattrawas Yojana Government of India 

provides 100 percent central assistance for construction of hostel for 

SC girls for Central/State Universities and Government Institutions 

90 percent central assistance for expansion of existing hostels 1n case 

of NGOs/Deemed Umiversiies and private Institutions remaining 

10 percent or over and above funds are 10 be borne by the Institutions 

Central assistance on 5050 share basis 15 provided for 

construction/expansion of existing hostel for SC boys student. to the 

State Government and the Central and State Universities In case of 

NGOs the assistance 1s provided to the extent of 90 percent 

(45 percent Central share 45 percent State share and remamnng 10 

percent 15 borne by the NGO) of the estimated cost only for 

expansion of their existing hostels In these hostels scheduled caste 

students are provided free residential faciliies 

Construction of Hostel for OBC boys and Girls -Scheme for 

Construction of Hostels for OBC Boys and Gurls 15 bemng implemented 

since 1998 99 to address the problem of educational backwardness of 

OBRCs Therefore the Scheme was mitrated with a view to facilitate 

contmuation of education by students belonging to OBCs especially 

those hailing from rural and remote areas and from poor famihes 

These orgamizations should have been registered for at least two years 

at the time of applying for grant under the Scheme 

Tallormg Trammg to Scheduled Castes and Backward Classes 

widows/destitute women/girls- Under this scheme Scheduled Castes 

& Backward Classes girls and widows/destitute women are provided 

one year trammg wherein Rs 600/ per month as stipend and Rs 300/ 

pa for raw matenal 1s each tramnee A new sewing machie 15 also 

provided free of cost to each tranee At present 64 community 

centers are operation 1n the state 

एफ gradation of typing and data entry skill of the SC and BC 

unemployed youths through computer traiming- The scheme ‘Up 

gradation of the typing and data entry skill of the SC and BC 

unemployed Youths through computer traming was started पा the 

year 2009 10 for the unemployed Sc and BC youths having annual
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family income less than 1 50 lacs p a Under this scheme are provided 
one year training 10 data entry throngh Hartron at Ambala Karnal 
Rohtak Bhiwani Rewar1 and Hisar During फिट traming stipend of 
Rs 250 pm 15 also provided to each tramee 

Creation of Employment Generation Opportunities by setting up 
Employment Onented Institutes/Traimming Programmes- A scheme 
namely Creation of Employment Generation Opportunities by setting 
up Employment Ornented Institutes/Traming  Programmers  was 
started with a2 motive to provide employment opportunities to 
Scheduled Castes beneficiaries Under this scheme Scheduled Castes 
persons whose family income does not exceed Rs 2 50 lacs pa are 
provided short term trammng for different trades hke drniving 
paramedical automobiles, food processing 80 hostess etc During the 
traming stipend 15 also provided to the tramnees 
Celebrations of Birth Anmiversaries of Great Samts, Dr BR 
Ambedkar, Guru Ravidas, Mahanshi Valmiki and Sant Kahir 
D2as Jayantis Scheme- State Government has decided to organize 
State Level Functions every year to commemorate the anniversaries of 
great samts Sant Kabir, Mahanish Valmik and Guru Ravidas Besides 
this birth anniversary of Dr B R Ambedkar will also be celebrated 

The Committee recommends that the vacancies of Scheduled Castes 
and Backward Classes category wise employees may be filled up either by 
promotion direct recruitment immediately 50 that back log may be completed 

The Commuttee further recommended that also supply the information 
शा respect of new Scheme/amended Scheme for the Welfare of Scheduled 
Caste< and Backward Classes information within one month
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HIGHER EDUCATION DEPARTMENT 

The Haryana Vidhan Sabha Secretanat wvide lefter dated 
18% May 2017 asked the Additional Chief Secretary to Government, Haryana, 
Higher Education Department for supplymg a statement showmng the 
reservation/ representation of Scheduled Castes Scheduled Trbes and 
Backward Classes ॥ his Department for the year 2013 2014, 2014 2015 
2015 2016 as 1ts stood on 31* March 2017 within 8 fortmight m the prescnibed 
performa But the said Department not supply the requisite information पा time 

The remunders were also issued 10 the Department for supplying the 
required mformation but the Commuttee 15 constrained to the pomt out that the_ 
Department did not supply the required mformation 

The Commuttee orally exammed the Departmental representatives on 
08 08 2017 The Commuittee also observed that complete reply has not been 
submitted 1n proper form by the Department During the course of oral 
examination the representative of the Department regret to the Commttee on 
non supply of complete mformation 

However the Department has nformed घाट Committee प्रा respect of 
procedure to fill पृ the back Log of posts Then the Commuttee asked the 
Department to supply its complete reply पा proper form by showmng the 
categories wise filled up and vacant posts The Department agreed to supply the 
information पा next month 

The Commuttee also desiwred to take necessary disciplinary action 
agamst the officials responsible for not submitting the reply i time and फिट 
Department ensured पिंड Commuttee that the explanation will be called of the 
responsible officials 

The Department supplied the reply on 06 102017 the Commuttee 
scrutinized the reply The Commuittee further recommends that short fall of 
Scheduled Castes &Backward Classes category may be filled up either by 
promotion or direct recruitment immediately so that backlog may be completed
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SCHOOL EDUCATION DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 
- 18" May 2017 was asked the Additional Chief Secretary (0 Government 

Haryana, School Education Department for supplying a statement showing the 
reservation/representation  of Scheduled Castes Scheduled Tribes and 
Backward Classes पा his Department, for the year 2013 2014 2014 2015 
2015 2016 85 1ts stood on 31* March 2017 within a fortnight 1n the prescribed 
performa But the Department not supply the requistte material प्रा time 

The reminders were also 1ssned to the Department for supplying the 
required information but the Committee 15 constrained to the point out that the 
Department did not supply the required mformation 

The Commuttee could not make oral examination of the department on 
22 $8-2017 as the oral examnation was postponed on the request made by 
Addittonal Chief Secretary to Government Haryana School Education 
Department. 

Another meeting was fixed for 29 08 2017 for oral examination of 
Department The Committee agan could not make oral exammation of the 
department on 29082017 as nerther any representative of the School 
Education Department appeared before the Committee nor any 
Iintimation/request 1n regard 10 non appearance was recerved 

The Commuttee 2150 observed that the department 15 not even replymng 
to the correspondence made by the Commuttee and has particularly been 
1gnonng this Committee m the same manner for the last more than a year The 
Commuttee therefore took a very serious view and recommended that this 
matter may be brought to the notice of the Chief Secretary to Government 
Haryana with full facts and also desired to take action agamnst the responsible 
officers/officials of the said department The Commuttee also directed to supply 
the complete mformation 

The Committee agam could not make oral examination of the 
depa-tment as the oral exammation was postponed on the request made by 
Additional Chief Secretary to Government Haryana, School! Education 
Department Vide Memo No 10/23 2015 CO (5), dated 15 1 2018 

The Department supphed the information wide letter dated 
20" February 2018 The Commuittee scrutinized the reply and orally examined 
the departmental representatives on 20® February 2018 Durmg the course of 
oral exammation फिट Commuittee observed that reply has not been submutted m 
proper form which 15 mcomplete information supplied by the Department The 
Committee asked the department to supply 15 reply हा proper form categories 
wise about फिट filled up and vacant posts withiz a week The department agreed 
to supply the desired information within a week 

The Committee was sorry to note that the department failed to supply 
the required nformation पी] the finahzation of this Repert Thus the 
Commuittee decided that the department be asked to supply the desired 
info-mation to the Commttee within a peried of one month
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URBAN LOCAL BODIES DEPARTMENT 

The Haryana Vidhan Sabha Secretamat vide letter dated 

16" May, 2017 asked the Principal Secretary to Government, Haryana Urban 

Local Bodies Department for supplymng a statement showmg the 

reservation/representation  of Scheduled Castes Scheduled Tribes and 

Backward Classes 1 his Department for the year 2014 2015 2015 2016 

2016 2017 85 15 stood on 31% March 2017 within a fortmght in the prescnibed 

performa But the Department not supply the requisite material प्रा tume 

The reminders were also 1ssued to the Department for supplymg the 

required mformation but the Commuttee 15 constramned to the point out that the 

Department did not supply the required nformation 

Therefore The Department sugphed the reply vide Memo No 

DULB/Admn /4A/2018/10026 dated 16" February 2018 The Commttee 

scrutinized the reply and orally exammed the Department representatives on 

dated 20 02 2018 

During the course of oral examination the Commuttee observed that 

the department has not been submitted फिट complete nformaton The 

Department agreed to supply the mformation at the earhest as desired 

The Comrittee recommends that 10 take promment action to fill up 

the back Log of the posts of Scheduled Castes Categories and also submut the 

Status report after obtammng the same from the Haryana Staff Selection 

Commussion and Haryana Public Service Commission
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P W D (B&R) DEPARTMENT 

The Haryana Vidhan Sabha Secretarat wide letter dated 
16" May 2017 asked the Additional Chref Secretary to Government Haryana, 
P WD (B&R) Department for supplying a statement showing the reservation/ 
representation of Scheduled Castes Scheduled Tribes and Backward Classes m 
his Department, for the year 2014 15 2015-16 2016 17 as its stood on 
31% March 2017 withun 8 fortmight 1n the prescribed Performa 

The Department suppled the reply vide letter dated 6™ October 2017 
the Committee scrutimized फिट reply and oraily examined the Departmental 
representatives on dated 2 01 2018 

The Committee further recommends that short fall of Scheduled 
Castes &Backward Classes category may be filled up either by promotion or 
direct recrurtment immediately so that backlog may be completed
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HEALTH DEPARTMENT 

The Haryana Vidhan Sabha Secretanat vide letter dated 

16 May 2017 asked the Additional Chief Secretary to Government, Haryana, 

Health Department for supplying a statement showing the reservation/ 

representation of Scheduled Castes Scheduled Trnbes and Backward Classes पा 

his Department, for the year 2014 15 2015 16 2016 17 as 1its stood on 

31% March 2017 wittun 8 fortmght n the prescribed performa 

The Department supplied the reply vide letter dated 21% July 2017 

The Committee scrutimzed the reply and orally examined the Department 

representatives on dated 25 07 2017 

Durmg the course of oral examination the Committee asked the 

Department m respect of the short fall of the vanous posts of reservation 

categories 16. LT Malana Semior dental surgeon Dental MPHS(F) In the 

reply of the observations of the Committee The Department replied the each 

questions by stating that the requisition 10 fill up the post which are filling short 

have been sent to the Haryana Staff Selechon Board and Haryana Public 

Service Commission 

The Commuttee satisfied with the reply of the Department
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Procedure for dealing with implementation of the recommendations/observations 

of the Commuittee on the Welfare of Scheduled Castes, Scheduled Tribes and Backward 

Classes 

() 

(0) 

© 

(d 

® 

® 

(&) 

() 

After a Report 15 presented to the Haryana Vidhan Sabha copies thereof will 

be forwarded by the Secretary Haryana Vidhan Sabha directly to the 

Adminstrative Secretaries concerned with the subject matter of the Report 

The Adminsstrative Secretaries concerned with the subject matter of the Report 
will consider the recommendation of the Commuittee on फिट Welfare of 
Scheduled Castes Scheduled Tribes and Backward Classes a copy of the 
letter being endorsed to the Head of Department concerned simultaneously 
General recommendation will be dealt within the Welfare of Scheduled Castes 
and Backward Classes Department 

The Heads of Department concerned shall furnish their comments on the 

recommendations ए the Commuttee on the Welfare of Scheduled Castes 
Scheduled Tribes and Backward Classes of the Administrative Secretary 
concerned on receipt of the Report of the Commuttee 

The Administrative Department concerned will then take immediate steps for 
the implementation of the recommendations of the Committee concerning it 

It will take the case to the Minuster Incharge of the Department of the Council 

of Ministers 85 the case may be 

The case in which the Admmustrative Department does not agree with the 
recommendations of the Committee will be forwarded to the Secretary Haryana 
Vidhan Sabha with detailed reasons for comments Then Secretary Haryana 
V1dhan Sabha सता] forward these comments to the Department of Welfare of 

Scheduled Castes and Backward Classes to examine such case and offer पिला 

comments 

The Admimstrative Department will then take immedaate steps for arriving at 

a decision 1n such cases to the Minister Incharge of the Department or to the 

Council of Mmisters 1f necessary for mcorporating गए the Memorandum for 
the Council the view of the Department of Welfare of Scheduled Castes and 

Backward Classes 

After a decision has been taken at the appropniate level the same will be 
communicated to the Secretary Haryana Vidhan Sabha by the Admmistrative 

Department with 8 copy to the Commussioner and Secretary to Govt Haryana 
Welfare of Scheduled Castes and Backward Classes Department, 

Cases mvolving disciplinary action and financial and other irregularities 

should be placed before the Minster concerned or the Council of Mmisters 

85 the 0856 may be even though the recommendation of the Commuttee on the 

Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 18 
proposed to be accepted The cases mvolving financial irregularities will 
mvariably be decided पा consultation with the Finance Department



70 

® The Secretary Haryana Vidhan Sabha will prepare statement showing the 

action taken on the Report of the Commuittee and place 1t before the Commuttee 

Further comments of the Committee 1f any will be communicated to the 

Admunistrative Secretaries to the Government of Haryana for necessary acticn 

The Vidhan Sabha Secretanat will maintain 8 list of outstanding recommendations 

of Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 

and periodically remind the Department concerned A half yearly report ending on 30th 
June and 31st December will be furnished by the 15th July and 15th January to the Director 
Welfare of Scheduled Castes and Backward Classes Department by the Head of 
Departments/Admunistrative Secretaries about the implementation of the recommendation 

of the Commuttee Every effort should be made by the Administrative Secretaries/Head of 
Department to expedite the action on the recommendations/observations of the Commuitiee 

and thns work should be treated 85 a general rule on Top Prionty basts 
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